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* National Company Law Appellate Tribunal

Supreme Court [6]

Chetna Sharma v. Pawan Sharma, (N. Kotiswar Singh and K. Vinod Chandran, JJ.), 2026 SCC
OnLine SC 1307

Council of Scientific & Industrial Research v. Anil Earnest, (Manoj Misra and Manmohan, JJ.), 2026
SCC OnLine SC 1309

Jagdish Narayan v. Karan Singh, (N. Kotiswar Singh and K. Vinod Chandran, JJ.), 2026 SCC
OnLine SC 1305

Mukund Maheswar v. Axis Bank Ltd., (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026 SCC
OnLine SC 1304

Phooli Deviv. New India Assurance Co. Ltd., (N. Kotiswar Singh and K. Vinod Chandran, JJ.), 2026
SCC OnLine SC 1306

Shoba v. Oriental Insurance Co. Ltd., (N. Kotiswar Singh and K. Vinod Chandran, JJ.), 2026 SCC
OnLine SC 1308

Allahabad High Court [7]
Gautam Khattar v. State of U.P., (J.J. Munir and Tarun Saxena, JJ.), 2026 SCC OnLine All 20666

Krishna Kumar Mishra v. State of U.P., (Neeraj Tiwari and Sudhanshu Chauhan, JJ.), 2026 SCC
OnLine All 21148

Lal Chandra Mishra v. State of U.P., (Irshad Ali, J.), 2026 SCC OnLine All 21147

Mahnaz v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine All
21145

Netra Pal Singh v. State of U.P., (Neeraj Tiwari and Sudhanshu Chauhan, JJ.), 2026 SCC OnLine
All 21149

Rubiv. State of U.P., (J.J. Munir and Achal Sachdev, JJ.), 2026 SCC OnLine All 21146

Trendships Online Services (P) Ltd. v. CCT, (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All
8660

Andhra Pradesh High Court [19]

A. Rajasekhar GOWD v. Union of India, (Ravi Nath Tilhari and Subhendu Samanta, JJ.), 2026 SCC
OnLine AP 2165

A.S.S.K. Durga Prasad v. National Consumer Disputes Redressal Commission, (Ravi Nath Tilhari
and Subhendu Samanta, JJ.), 2026 SCC OnLine AP 2161

Buddiga Dhana Lakshmi v. State of A.P., (Ravi Nath Tilhari and Subhendu Samanta, JJ.), 2026 SCC
OnLine AP 2162

Davuluri Venkateswara Rao v. Davuluri Veeraiah, (Venuthurumalli Gopala Krishna Rao, J.), 2026
SCC OnLine AP 2152

Duvvuru Nithya Reddy v. State of A.P., (Kiranmayee Mandava, J.), 2026 SCC OnLine AP 2166

Gudala Lovalakshmi v. Marthi Ramanababu Bujji, (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC
OnLine AP 2155
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Guduru Uma Maheswara Rao v. State of A.P., (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP
2153

Kanyaka Traders v. Union of India, (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 2160

Kondrakunta Chandrakanth v. State of A.P., (Ravi Nath Tilhari and Subhendu Samanta, JJ.), 2026
SCC OnLine AP 2169

Konduru Sai Bhargav v. State of A.P., (Kiranmayee Mandava, J.), 2026 SCC OnLine AP 2159

Kudithi Gurayya v. Akula Gowri Sudha, (Ravi Nath Tilhari and Subhendu Samanta, JJ.), 2026 SCC
OnLine AP 2158

Kum. C. Rohini Roy v. State of A.P., (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 2154
Kunisetty Hymavathy v. State of A.P., (B. Krishna Mohan, J.), 2026 SCC OnLine AP 2164
Larsen & Toubro Ltd. v. Union of India, (Sumathi Jagadam, J.), 2026 SCC OnLine AP 2167

Lay Kanjibhai Paghdar (Dr) v. Dr NTR University of Health Sciences, (Gannamaneni Ramakrishna
Prasad, J.), 2025 SCC OnLine AP 5221

M. Annapurna Devi v. State of A.P., (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 2156

Mc. Dowell & Co. Ltd. v. State of A.P., (Lisa Gill, C.J. and R. Raghunandan Rao, J.), 2026 SCC
OnLine AP 2157

N.S. Kirana Kumariv. State of A.P., (Sumathi Jagadam, J.), 2026 SCC OnLine AP 2163

Uddagiri Srirama Murthy v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2026 SCC OnLine AP
2168

Bombay High Court [51]
Anil Mahadev Chavan v. State of Maharashtra, (Sandesh D. Patil, J.), 2026 SCC OnLine Bom 4809

Ankit Rajendra Kumar Choudhary v. Bank of India, (B.P. Colabawalla and Firdosh P. Pooniwalla,
J1.), 2026 SCC OnLine Bom 5024

Atul v. State of Maharashtra, (Rajnish R. Vyas, J.), 2026 SCC OnLine Bom 4813

B.B. Metal v. Commvr. of ST, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC OnLine Bom 4027
Balkrishna A. Bhandariv. Sandeep Mehta, (Prakash D. Naik, J.), 2022 SCC OnLine Bom 12154
Chaitali Ajay Yadao v. State of Maharashtra, (Rajnish R. Vyas, J.), 2026 SCC OnLine Bom 4811

CIT v. Dipendu Bapalal Shah, (M.S. Karnik and Gautam A. Ankhad, JJ.), 2026 SCC OnLine Bom
5022

CIT v. ICICI Securities Primary Dealership Ltd., (R.1. Chagla and Farhan P. Dubash, JJ.), 2025 SCC
OnLine Bom 6610

CIT v. Impact Foundation (India), (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC OnLine Bom 2829

Desocial Media v. State of Maharashtra, (Advait M. Sethna and Sandesh D. Patil, JJ.), 2026 SCC
OnLine Bom 4807

Dhanji Dubriya v. State of Maharashtra, (Advait M. Sethna and Sandesh D. Patil, JJ.), 2026 SCC
OnLine Bom 4831

Glamstone Cosmetics (P) Ltd. v. Union of India, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC
OnLine Bom 1861

Halliburton Technology India (P) Ltd. v. CIT, (B.P. Colabawalla and Amit S. Jamsandekar, JJ.), 2025
SCC OnLine Bom 6613

Humza Abdul Wahid Sheikh v. State, (Rajnish R. Vyas, J.), 2026 SCC OnLine Bom 4810
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Kalyani Samadhan Gotpagar v. State of Maharashtra, (Advait M. Sethna and Sandesh D. Patil, JJ.),
2026 SCC OnLine Bom 4814

Kanakia Spaces Realty (P) Ltd. v. Union of India, (Suman Shyam and Advait M. Sethna, JJ.), 2026
SCC OnLine Bom 5025

Karl Mayer STOLL Text. GmbH v. Union of India, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC
OnLine Bom 3048

Ku. Anvika Shailesh Akulwar v. Jawahar Navodyaya Vidyayalaya Samiti, (Rajnish R. Vyas, J.), 2026
SCC OnLine Bom 4826

Legacy Developers v. Union Bank of India, (Rajnish R. Vyas, J.), 2026 SCC OnLine Bom 4829

Mahesh Jagganath Pawar v. Jagannath Shankar Pawar, (Advait M. Sethna, J.), 2026 SCC OnLine
Bom 4833

Mhalappa Balasaheb Gadade v. State of Maharashtra, (Pravin S. Patil, J.), 2026 SCC OnLine Bom
4836

Mohan Raghunath Jadhav v. State of Maharashtra, (Pravin S. Patil, J.), 2026 SCC OnLine Bom 4816
Murali v. Gautam Guru Rameshpuri, (Rajnish R. Vyas, J.), 2026 SCC OnLine Bom 4827
Naresh Vasantrao Hatole v. State, (Rajnish R. Vyas, J.), 2026 SCC OnLine Bom 4808

Nathusaheb Bapusaheb Mane v. Goverdhan Sanstha, (Pravin S. Patil, J.), 2026 SCC OnLine Bom
4834

Neeraj Dharashivkar v. State of Maharashtra, (Rajnish R. Vyas, J.), 2026 SCC OnLine Bom 4817

Play Games24X7 (P) Ltd. v. CIT, (B.P. Colabawalla and Amit S. Jamsandekar, JJ.), 2025 SCC
OnLine Bom 6611

Popat Jijaba Patil v. State of Maharashtra, (Pravin S. Patil, J.), 2026 SCC OnLine Bom 4821

Prakash Dyandeo Pawar v. Grampanchayat Officer, (Pravin S. Patil, J.), 2026 SCC OnLine Bom
4823

Priti v. Union of India, (Rajnish R. Vyas, J.), 2026 SCC OnLine Bom 4825

Punjabrao Namdeorao Jayale v. Ravindra Radhakisan Kasat, (Rajnish R. Vyas, J.), 2026 SCC
OnLine Bom 4803

Rainbow Deco Plas (P) Ltd. v. GP Parsik Sahakari Bank Ltd., (Advait M. Sethna and Sandesh D.
Patil, J1.), 2026 SCC OnLine Bom 4820

Raj Education & Charitable Trust v. State of Maharashtra, (Vaishali Patil-Jadhav, J.), 2026 SCC
OnLine Bom 4830

Ramesh Vishnu Madne v. Nagpur Municipal Corpn., (Rajnish R. Vyas, J.), 2026 SCC OnLine Bom
4828

Ravi Kumar Kailashnath Jaiswal v. CIT, (B.P. Colabawalla and Amit S. Jamsandekar, JJ.), 2025 SCC
OnLine Bom 6612

Ravindra S. Sheram v. State of Maharashtra, (Rajnish R. Vyas, J.), 2026 SCC OnLine Bom 4824
Rohit Joshi v. State of Maharashtra, (Pravin S. Patil, J.), 2026 SCC OnLine Bom 4818

Rushikesh R. Kamble v. State of Maharashtra, (Advait M. Sethna and Sandesh D. Patil, JJ.), 2026
SCC OnLine Bom 4819

Santosh v. Commr., (Rajnish R. Vyas, J.), 2026 SCC OnLine Bom 4801

Sharad Krishna Rane v. Municipal Corpn. of Gr. Mumbai, (Advait M. Sethna, J.), 2026 SCC OnLine
Bom 4815
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Shivam Vilas Chavan v. State of Maharashtra, (Pravin S. Patil, J.), 2026 SCC OnLine Bom 4802
Shrikant v. Union of India, (Rajnish R. Vyas, J.), 2026 SCC OnLine Bom 4822

State of Maharashtra v. Sagar Subhash Hatte, (Vaishali Patil-Jadhav, J.), 2026 SCC OnLine Bom
4804

Suryakant Chunnilal Jaipuria v. Vaibhav, (Rohit W. Joshi, J.), 2026 SCC OnLine Bom 4805

Technoforce Solutions (I) (P) Ltd. v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2026
SCC OnLine Bom 5023

Thanmal Mangilal Jain v. Maniben Mangilal Jain, (Sandesh D. Patil, J.), 2026 SCC OnLine Bom
4812

V Universe Advertisement v. State of Maharashtra, (Advait M. Sethna and Sandesh D. Patil, JJ.), 2026
SCC OnLine Bom 4806

Vidarbha Irrigation Development Corpn. v. Datta Pralhad Kavar, (Rohit W. Joshi, J.), 2026 SCC
OnLine Bom 4837

Vijay Govardhandas Rathod v. State of Maharashtra, (Advait M. Sethna, J.), 2026 SCC OnLine Bom
4832

Vishwasrao Narayan Patil v. State of Maharashtra, (Pravin S. Patil, J.), 2026 SCC OnLine Bom 4835

Yateemkhana & Madrassa Anjuman-E-Khairul Islam v. State of Maharashtra, (Advait M. Sethna and
Sandesh D. Patil, JJ.), 2026 SCC OnLine Bom 4838

Calcutta High Court [36]
Abdul Hakim v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 8270
Achinta Kumar Manna v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 8283
Amalgam Steel (P) Ltd. v. CIT, (Om Narayan Rai, J.), 2026 SCC OnLine Cal 248
Amitava Majumder v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 8268
Arnab Banerjee v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 8265
Babai Dhar v. State of W.B., (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 8256
Bikash Dey v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 8278
Binanda Adhikari v. State of W.B., (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 8258
Chanchal Kumar Deb v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 8269
Gourab Debnath (Dr) v. State of W.B., (Krishna Rao, J.), 2026 SCC OnLine Cal 8274
GSCO Infrastructure (P) Ltd. v. RBI, (Krishna Rao, J.), 2026 SCC OnLine Cal 8273

Hindusthan National Glass & Industries Ltd. v. Amit Das, (Arindam Mukherjee, J.), 2026 SCC
OnLine Cal 8261

Indrajit Kumar Shaw v. Ajit Kumar Shaw, (Siddhartha Roy Chowdhury, J.), 2023 SCC OnLine Cal
6807

Kamal Mookerjee & Co. (Shipping) (P) Ltd. v. CIT, (Surya Prakash Kesarwani and Rajarshi
Bharadwaj, JJ.), 2024 SCC OnLine Cal 12216

Kashinath Samanta v. Calcutta STC, (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 8262

Keya Ghosh (Dr) v. Visva Bharati University, (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal
8263

Lake Gardens Saha Education So. v. Assessment Unit, (Raja Basu Chowdhury, J.), 2024 SCC
OnLine Cal 12217
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